CENTRAL ADMINSITRATIVE TRIBUNAL

PRINCIPAL BENCH
NEW DELHI

OA 1597/2014
MA 2532/2014

this the 29" day of April, 2016

Hon’ble Mr. V. Ajay Kumar, Member (J)
Hon’ble Dr. Birendra Kumar Sinha, Member (A)

1. Sneh Lata
W/o Shri Attar Singh
Aged about 34 years
Post Housekeeping.

2. Seema
W/o Shri Pawan
Aged about 27 years
Post Housekeeping.

3. Lali
W/o Shri Raj Kumar
Aged about 36 years
Post Housekeeping .

4, Meena
W/o Shri Dharamvir
Aged about 30 years
Post Housekeeping.

5. Preeti
W/o Shri Rakesh
Aged about 23 years
Post Housekeeping.

6. Sunita
W/o Shri Rakesh
Aged about 34 years
Post Housekeeping.

7. Reena
W/o Shri Manjit
Aged about 32 years
Post Housekeeping.

8. Bijender Singh
S/o Shri Roop Singh
Aged about 30 years
Post Housekeeping.



10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

Surinder Kumar

S/o Shri Phool Kanwar
Aged about 29 years
Post Housekeeping.

Amit

S/o Shri Kundan Lal

Aged about 22 years
Post Housekeeping.

Manjeet II

S/o Shri Om Prakash
Aged about 22 years
Post Housekeeping.

Naresh

S/o Shri Raj Singh
Aged about 32 years
Post Housekeeping.

Vikram

S/o Shri Rajbeer
Aged about 21 years
Post Housekeeping.

Sunil

S/o Shri Brahm Prakash
Aged about 25 years
Post Housekeeping.

Sher Singh

S/o Shri Phul Singh
Aged about 32 years
Post Housekeeping.

Rakesh

S/o Shri Ram Kumar
Aged about 30 years
Post Housekeeping.

Manjeet

S/o Shri Prahalad
Aged about 32 years
Post Housekeeping.

Sudesh Punia

W/o Shri Ram Kumar
Aged about 24 years
Post Staff Nurse.

Sudarshana

W/o Shri Suresh Kumar
Aged about 25 years
Post Staff Nurse.
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20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

Rajesh

S/o Shri Sultan Singh
Aged about 27 years
Post Staff Nurse.

Arjun Ram

S/o Shri Sugan Ram
Aged about 23 years
Post Staff Nurse.

Rishi

S/o Shri Mahendar
Aged about 22 years
Post Staff Nurse.

Rajveer

S/o Shri Raman Lal
Aged about 23 years
Post Staff Nurse.

Shobha

W/o Shri Satyasheelan
Aged about 28 years
Post Staff Nurse.

Reena

W/o Shri Jagdish
Aged about 25 years
Post Staff Nurse.

Santosh

D/o Shri Shubh Ram
Aged about 28 years
Post Staff Nurse.

Poonam

D/o Shri Hansraj
Aged about 26 years
Post Staff Nurse.

Suresh

S/o Shri Uday Ram
Aged about 30 years
Post Staff Nurse.

Rachna

D/o Shri Harchand
Aged about 30 years
Post Staff Nurse.

Preeti
D/o Shri Anand Singh
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Aged about 24 years
Post Staff Nurse.

31. Sarita Yogi
D/o Shri Ram Singh Yogi
Aged about 23 years
Post Staff Nurse.

32. Satish Kumar
S/o Shri Bijendar
Aged about 21 years
Post Housekeeping.

33. Chand Singh
S/o Shri Dhan Singh
Aged about 25 years
Post Housekeeping.

(All C/o Hindustan Engineering & General Mazdoor Union (Regd.)
at A-193, Karamapura, New Delhi -15)

....Applicants.
(By Advocate:Shri Mahesh Srivastava)

VERSUS

1. Govt. of NCT
Through its Secretary
Health & Family Welfare Department
9™ Level, A Wing, Delhi Secretariat
I.P.Estate, New Delhi - 110 002.

2. M/s Choudhary Braham Prakash Ayurved
Charak Sansthan, Khera Dabar
Najafgarh, New Delhi - 110 073.

3. M/s APT Service Group
Choudhary Braham Prakash Ayurved
Charak Sansthan, Khera Dabar
Najafgarh, New Delhi - 110 073. . .... Respondents.

(By Advocate:Shri J.P.S.Tomar)

ORDER (ORAL)

By Hon’ble Mr.V. Ajay Kumar, Member (J)
Shri Mahesh Srivastava, the learned counsel appearing for the

applicants seeks leave of this Tribunal to withdraw the OA, with liberty to
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approach an appropriate forum (Industrial Court) within two weeks from
today. Accordingly, the said OA is dismissed as withdrawn, with liberty as

aforesaid.

MA No. 2532/2014 filed by the respondents, objecting the Jurisdiction

of this Tribunal is accordingly disposed of.

Interim orders granted in the said OA shall be in operation for a period

of two weeks from today. No costs.

(DR. BIRENDRA KUMAR SINHA) (V. AJAY KUMAR)
Member (A) Member (J)

/uma/



